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INSTITUTE FOR POST-GRADUATE STUDIES

f SHRI BABUBHAI CHIN AI: #212. <<
JSHRI K. K. SHAH: [ SHRIM. M.
MEHTA;

Will the Minister of EDUCATION be pleased
to state;

(a) whether a plot of land for the
construction of the Institute for Post-Graduate
Studies (Evening) has been acquired by
Government in Indra-prastha Estate, Delhi;
and

(b) if so, the progress so far made in the
construction of the Institute?

THE MINISTER oF EDUCATION (Dr. K.
L. SHRIMALI) : (a) No, Sir."'

(c) Does not arise. MECHANISATION OF

NANDINI MINES

SHRI BABUBHAI CHINALI
213.SHr1K. K. SHAH
SHRIM. M. MEHTA:

Will the Minister of STEEL, MINES AND
FUEL be pleased to state:

(a) the progress so far made towards the
mechanisation of mines at Nandini; and

(b) what amount has so far been spent on
their mechanisation and what amount is
proposed to be spent for completion thereof?

THE MINISTER ofF STEEL, MINES AND
FUEL (SARDAR SWARAN SINGH) : (a) The
Crushing and Screening Plant with its
ancillaries of the Limestone mines at Nandini
was commissioned on the 18th June, 1960.

(b) The Hindustan Steel Limited report that
the estimated expenditure for the Nandini
Limestone mines is about Rs. 3-87 crores.
This excludes the cost of the township
estimated at Rs. 1-04 crores approximately.
So far an expenditure to the extent of Rs. 2'2
crores on the mechanisation of the mines has
been booked.

tThe question was actually asked on the
floor of the House by Shri K. K. Shah.

[RAJYA SABHA]

to Questions 904

ORI ® WET & qAw W e
grar et o wer o1 fRoeeae

*Ro00. WMo TqAIT Ty (e
Ty Wgm W A ) W
ngwd Y a7 T F g w9 5
TS T AT AT F qaq H oot
g faerefy v sy = FifeEw w2
& forq guTe o wd aF T AW
a9 I3 TE 7
IMPLEMENTATION OF THE PRESIDENT ORDER

ON OFFICIAL LANGUAGE

*200. DR. RAGHUBIR SINH (ON
BEHALF OF SHRI NAWAB SINGH
CHAUHAN) : Will the Minister of HOME
AFFAIRS be pleased to state the steps so far
taken by Government to implement the
President's Order on. Official Language?]
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[ 1 English translation
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+[Tee MINISTER or HOME AF-
FAIRS (Surt Govinp BaLvasH PANT):

Steps are being taken and a plan is
being prepared for the implementation

I 1 English translation.

[ 16 AUG. 1960 ]

to Questions 906

of the directives contained in the President's
Order. A statement showing some of the steps
taken is laid on the Table of the House.

STATEMENT

(i) Terminology (Paragraph 3 of the
Presidential Order).—The Ministry of
Education has formulated necessary proposals
for constituting a Standing Commission for
the evolution of scientific and technical termi-
nology as suggested by the Committee of
Parliament.

(ii) Translation of administrative manuals
and other procedural literature (Paragraph 4
of the Presidential Order).—The Ministry of
Law has started the work of translation of sta-
tutory rules, regulations etc. Similar action is
being taken by the Ministry of Education for
the translation of non-statutory manuals.

(iii) Training of administrative personnel
in the Hindi medium (Paragraph 5(a) of the
Presidential Order).—In Ministry of Home
Affairs O.M. No. 16/22/60-OL dated 30th
July, 1960, training in the Hindi medium has
been made obligatory for Central Government
employees in Class III and above (excluding
industrial establishments and workcharged
staff) who are aged less than 45 years. It has
been made clear in the order that no penalty
should be imposed for failure to obtain the
prescribed standard by the due date. Facilities
for Hindi training hava been expanded in the
current year so as to provide for the enrolment
of 40,000 employees in Hindi teaching
classes against 20,000 last year.

(iii) (b) Training in Hindi typewriting and
stenography  (Paragraph 5(b) of the
Presidential Order).— Two centres have
been started by the Ministry of Home Affairs
at Delhi, and 1 centre each at Calcutta,
Bombay and Madras for training in Hindi
typewriting and stenography. One batch of
trainees consisting of about 200 persons ha?
completed training in Hindi typewriting at
Deihi.
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(iii) (c) Evolution of a standard key-board
for Hindi typewriters (Paragraph 5(c) of the
Presidential Order).—A standard key-board
has been evolved with the help of an expert
Committee by the Ministry of Education.]

DRr. RAGHUBIR SINH: By what time the
complete plan would be ready?

SHRI GOVIND BALLABH PANT: The
plan has been tentatively prepared and the
various items that have been specified in the
President's Order are receiving due attention.

SECOND OFFICIAL LANGUAGE CoMm-
MISSION

*201. DR. RAGHUBIR SINH (ON BEHALF

T CURAQT ATGIT

¥30¢. Mo e Tag (s qqra
ferg dtgr &1 Wi /) : T QR
AT 97 A\ &0 397 w0 %

(%) #ar awpre &1 fa=me gEe
TECATT /AN &1 frain w5 w2
wiT

(=) afzzi, a3 fain 9
s & s 7

OF SHRI NAWAB SINGH CHAUHAN): Will the
Minister of HOME AFFAIRS be pleased to state:

(a) whether Government propose to set
up a Second Official Language Commission;
and

(b) ifso, by when it will be set
UD?1
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[RAJYA SABHA]

to Questions 908

1[THE MINISTER oF HOME AFFAIRS
(SHRT GOVIND BALLABH PANT): (a) and (b)
The directions' of the President on the report
of the first Commission have only just issued,
and the appointment of a. second Commission
at the present stage will hardly serve a useful
purpose.]

DRr. RAGHUBIR SINH: After the lapse of
how much time will the Government think of
implementing the provisions of the
Constitution in this respect?

SHRI GOVIND BALLABH PANT: That
will depend on the progress that is made in the
implementation of the directives and the
experience: that is gained after their
implementation.
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t[OIL FOUND AT ANKLESWAR

4202. Dr. RAGHUBIR SINH (oN
BEHALF OF SHRI NAWAB  SINGH-
(CHAUHAN) : Will the Minister of STEEL,
MINES AND FUEL be pleased-to state:

(a) whether it is a fact that mineral oil has
recently been located at Ankleswar in the
district of Broach:, in Gujarat; and

t[ ] English translation.



